NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BENCH
——==141 BENCH

(IB)-137(ND)2018

PRESENT: MS. INa MALHOTRA
HON’BLE MEMEBER(4j)

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
Present for the Petitioner: Mr. Pankaj Bhagat & Mr. Sadre Alam,
Advocate

Present for the Respondent: Mr. Ashish Mak

hija with Anurag Bhatt,
Advocate.

(Sameer)



claims received, but has not given the password to access the same. We direct

the IRP to do so forthwith.

(Sameer)

Sof—
(Ina Malhotra)
(Member (J)



